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increases were inevitable due tt) in-
crease in the world prices of paraffin 
wax and of crude oil.

(c) Only the absolutely minimum 
increases were allowed,

A t t a e k g  o n  j o u r n a l i s t s  a n d  p r e s s  p r o -
p e r t y

2305. SHRl SONTOSH MOHAN 
DEV: Will the Minister of INTOR- 
MATION AND BROADCASTING be 
pleased to state:

(a) whether it is a fact that recently 
there has been i.’icreasing incidents of 
attacks on journalists and press pro-
perty;

(b) if sO| the details of such inci-
dents during the last one year; and

(c) the steps proposed to be tnken 
to curb these inL'ideiits and make 
news papers safe an(j free from these 
attacks?

THE MINISTER OF INFORMA-
TION AND BROADCASTING {SHRI 
VASANT SATHE): (a) and (b).
There have been occasional reports of 
alleged attacks 011 journalists and 
PresK Property. It may not, however^ 
be correct to say that such incidents 
are on the increase.

(c) The existing laws of the land 
are adequate to protect the life and 
property of journalists and other citi-
zens alike. No special provision for 
the journalists or the Press as a cate-
gory is considered to be necessary.

O u t s t a n d i n g s  o f  C o a l  C o m p a n i e s  
a ^ i n s t  S t a t e  E l e c t r i c i t y  B o a r d s

2306. SHRI SAMAR MUKHERJEE: 
Will the Minister of ENERGY be 
pleased to state the total outstandings 
ot the coal companies against the 
State Electricity Boards State-vnse, 
separately?

THE MINISTER OF STATE IN 
t h e  MINISTRY OF ENERGY (SHRI 
VIKRAM M AHAJAN): The total 
outstandings of the coal companies
1705 L S— 7

under Coal India Ltd., against the 
State Electricity Boards, Statewise as 
on 30th June 1961 is given below;

Stale (^Ktstaiidings 
(Rs. in laklu)

Bitiar . . . . 379

U . P............................................ 1977

126

Punjab . . . . 3

Taitiil Nadu 17

Haryana . . . . 13

Maliaraslitra 1060

Gujarat . . . . 209

Mil till ya Pratk-sli 455

West Bengal 322

4461

Besides the above there are outstand-
ings agaList power Jstationŝ  which do 
not come under State Electricity 
Boards^ like DESU, Badarpur, Durga- 
pur Projects, Damodar Valley Cor^jo- 
ration, Calcutta Electric Supply Cor-
poration etc., for a total amount of 
Rs, 3072 lakhs. Total outstandings 
against State Electricity Board-Vpowcr 
stations etc., thus work out to Ra. 7533 
lakhs.

S u p p l y  o f  p e t r o l / g a s  t o  S t a t e s

2307. SHRI ANANDA PA'TttAK; 
Will the Minister of PETROLEUM, 
CHEMICALS AND FERTILIZERS be 
pleased to state;

(a> whether it is a fact that Gov-
ernment do not make supply of petrol 
and gas to the States on the basis of 
their quota;

(b) if the supply is on the basis of 
quota^ the details of yearly quota 
prescribed for the States of West 
Bengal, Kerala and Tripura and




